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Mr. Deputy-Speaker: The question
is:

“This House is of opinion that
one Session of Lok Sabha be held
in Sovth India at Hyderabad or
Bangalore every year.”

The motion was negatived.

16,51 hrs,

RESOLUTION RE RE-ORGANISA-
TION OF COUNTRY’S ADMINIS-
TRATION

Shri D. C. Sharma (Gurdaspur): Sir,
1 beg to move the following Resolu-
tion:

“This House calls upon the Gov-
ernment to appoint a high-power-
ed Commussion, consisting of
public men, administrators and
two judges of a High Court, to
suggest ways and means for the
re-organusation of the country’s
administration so that it could be
helptul in achieving the goal of a
Welfare State.”

While I move this Resolution, I do

not lend my support to all that 1ill-
informed and irresponsible criticism
that is levelled against our administra-
tion. One of the specimens of that
criticism was given on the floor of
this House only sometime back. There
are some persons who think that our
administrative apparatus has swollen
beyond its just proportions. There are
other persons who think that our
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1dministration has not given any visi-
ole proof of efficency. There are some
persons also who abuse our adminis-
tration for all kinds of evil things:
corruption, nepotism and all that kind
ot thung.

It is natural that in a big countey
ke ours, there should be a very big
apparatus of administration and also
that it should meet the public at
countless points and also that it should
sometimes come into conflict with the
peopie’s desires, wishes and hopes. All
that 1s possible, Therefore, 1t 18 no
wonder that people have sometimes to
speak very uncharitably about our
administration and  admamstrators.
But I would urge that 1t is not a
phenomenon peculiar to our couptry.
I wonder if there is any country in
the world where the adminstrator 18
put on a high pedestal. I do not know
of any admunistration in any part of
the world about which hard things
are not said I think that our politi-
ciang have one thing i1n common with
the administrators and 1t 1s this that
we both always run the risk of being
misunderstood. We always run the
risk of being abused and of bewng
sometimes placed in a very unfavour-
able lhght.

Therefore, when 1 move this resolu-
tion 1t should not be thought that I
am doing so because I am carried off
by all those things which are said
about our adminstration. I do so
because I know that every country
must have an administration suited to
its own genius, to its own conditions,
to its own 1deals and objectives. Qur
musfortune or good fortune is this, that
we inherited an administration from
the British. That administrative
machinery was good in some wavs,
there is no doubt about it; but, that
machinery was meant for a particular
objective. The British looked upon
India from one angle and we are now
looking on India from a different
angle. They had a State which was
more or less a kind of a colonial State
and we are now having a State which
is 2 welfare State. There iz a word
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of difference between these two types
of States.

Now, the administration which was
good for that colonial type of rule can-
not be goad for rule under a welfare
State. Therefore, it is necessary that
our administration should be changed
fundamentally, This has happened in
other countries also. There was the
Russian revolution, and the Russian
revolution brought up a new type of
administration.

An Hon. Member: There was the
Chinese revolution.

Shri D. C. Sharma: I do not know

mucn about that, I have visited the .

Soviet Union and I can speak with a
little knowledge about that country.
I have not visited China so far; there-
fore, 1 cannot talk about China. About
Russia I can say that they gave a new
type of administration to the country.
I am not going into the merits as to
whether that type of administration
18 good, bad or indifferent; what I say
18 that the Russian revolution had new
objectives—social, economic and poli-
tical—and for the fuilfilment of those
it needed a new type of administration
and they got that. I will not take the
example of Russia only, I will take
the example of USA, Presilent Roose-
velt took over the reins of the office
of presidentship in his country at a
very very critical time. The country
was passing through an economic
slump, the country was running into
all kinds of traubles and difficulties—
economic, social and political. Presi-
dent Roosevelt like a good physician
wanted to restore that country to
health and gave the country the slogan
of a “new deal”. You may call it a
“new deal” or by any other name, but
it was the socialist trend that he gave
to his country. And, for the success
of that “new deal” he did not depend
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only ypon the old-time aiministrator,
the old time ‘dyed-in-the-wool’ admi-
nistrator, upon the traditional type of
administrator, but he brought into
the field a new type of administrator.

17 hrs,

It was because he wanted that
socialist experiment to succeed. It is
because he wanted the social objec-
tives of his new deal to be implement-
ed. That is what he did. So, I say
this: in our country, our Constitution
is the best of its kind judged by any
standard, national or international.
Our objectives of a welfare State are
the noblest of its kind. Our insistence
on the socialist pattern of society is
something new so far as this country
is concerned. All these things are
there and they call for a new type of
adminijstrator. The type of adminis-
trator hére was that to which Lloyd
George referred in one of his speeches
as the steel-frame of the British
Empire. We do not want the steel-
frame of the British Empire. We want
the steel-frame of the Indian welfare
State.

Mr. Deputy-Speaker: He might con-
tinue next time,

PETITION RE. ANDHRA PRADESH
AND MADRAS (ALTERATION OF
BOUNDARIES) BILL.

Shri N. R, Muniswamy (Vellore):
Sir, I beg to present a petition signed
by 2,027 petitioners relating to the
Andhra Pradesh and Madras (Aliera-
tion of Boundaries) Bill, 1858.

17.02 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, the
23rd November, 1969/Agrahayana 2,
1881 (Saka).





